-

OFEICE'OF THE'PRINCIPAL DISTRICT & SESSIONS JUDGE -

& :
NBR*'FH*WEST-\B.ISTRICT HINI COURTS, DELHI
QRDER >
The transfer and posting of the fulldwlng_ officlals are heraby made with immediate eh'qct:-
quI[; Nameroﬁtha ofﬂcfal ‘ ", From To - N

Sh. Amilt. Bansal ' o

S/0.5h. Vijay Kumar Bansal |Ahimad/JA In the court undarsigned. i{elm Copylng Agency, Rohinl Courts,
E.C. - 686076772 . ) )

Sh..Vieky: Bhardwaj®
Sfo Sh. Rajenderxﬁhgrdwaj

Asslstant AhlmaleA in the court
undersigned.

Ahlmad/JA In the court uniierslgned.

EC. - 20642127

EC. ~ 13895695 |
-|Sh, HrlshavRaj Assistant Ahlimad/JJA [n the court of

iS/0.8h.. SanjeevKumar Ms. Restlka .Jain, Ld, JMFC-05|Asslstant Ahimad/JJA in the court
Vishwakarma North-West Disbrict, Rohipl CoUrts, undersigned.

Delhi

Sh. Amit Narayan Singh
S/o Sh, B.B. Singh
EC; ~ 91053630

JJA In Copying Agency,

Rthnl
Courts, Delhl, )

Asslstant Ahlmad_/JJ'A in the court of
Ms. Reetlka Jaln, td. IMFC-05, North-
West Distrlct, Rohinl Courts, Delh

Sh. Gaurav Kanojla
&fo Sh. Satish Kumar
Kanojia

E.C. - 23478800

JJA In Record Room, Rohinl Courls,
Delhl,

AhlmaleJA in the.court of Ms,-Surbhl
Sharma, ld. JMFC -NI Act, Dighsl
Court-02, North-West District, Rohlnl‘
Courts, Delhi A

Sh, Rajeev Kumar

Ahimad/JA In the court of Ms, Surbhl
Sharma, ld. JMFC NI Act, Digital

JA In Record " Room, Rohlni Courts, |

Sfo Sh.-Babu Lal Court-02, North-West Distrlct, Rohinl|pethl,
E.C. - 49886910 Courts, Dethi
Note: .

1. Transferred officlal(s) shall handover the charge of all the records In.thelr custody alongwith the

computer - Hardware & other péripherals, non-gonsumable statlonerv artlcles, i any, before

relinguishing thelr-dutles at trapsferor stations,
2 Non-compliance of this order’or Tmmediately proceedlnq on Ieave shall be consldened dellberahe

Insubordination and disciplinary action shall be taken against the ofﬂclal as per rules.
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~ sn-'r‘:
"fmw's/

(GURVINDER PAL SINGH) -

PRINCIPAL DISTRICT & SESSIONS JUDGE

" NORTH-WEST DISTRICT, ROHINI COURTS, D&L

No.F2(2)/Admn, wwwmclzozsf 3elz—3 QY-

-

bpNompwp

10 Personal. Qffice of the

Copyforwarded -for-_-lnformatlon ‘and necessary actlon to:-

undersigned,

11, Thg#atllitation Centre, Rokin} Courts, Delhl, -

12, The Branch Inchage, Library Branch, Rohinl Courts, Relhl. . .. .

Date ‘5!°°n - Y .

, Ld. Principal District & Sesslons Judge (HQs), Tls Hazar] Courts, Defhl.
The Judicial Officer{s} concernad, Rohini Courts, Delhl,
The Officer In-Charge, Accounts Branch (NW), Rohinl Courts, Delhl.

The 5r. A.0.{3)/A.0.(3), Administration Branch-I (Central), Tis Hazari Courts, Delhl.
The 5r. A.0.(1)}/A.0.(J), North-West District, Rohini Courts, Delhl.

The Record Officer, North-West, Rohini Courts, Delhl.
The Dealing Officlal,” Personal File, Administration Branch-IE (Central}, TIs Hazari Courts, Deihi.
‘The Dealing Official, ACR Cell, Tis Hazarl Courts, Delhi,

The Web-site Corrirlttee, Rohinl Courts/Tis. Hazarl Courts/ Delhl.

13. The-Deallng Officlal, LAYERS. seat, Ro_htni Courts/Tls Hézar] Courts, Delhl for uploading this order on

WYERS.

LA
14. The offitial(s) concemed.

15, The Dealing.Officlal,

the Relleving Report and the Jo
the same; torthe Administration Branch-II (North-West), Rohlnl Courts,

RBI 8ranch, Rohinl Courts,

ining Report of the above named official(s),

De!hl with.the directipn to send coptes of

on Immediate recelpt oi’

Delhl.
/‘:‘4’.—-76

PRINCIPAL RISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROH!NI COURTS; ELH
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